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(Mr. Speaker) 
is the only alternative. If everybody 
heains raising here something that has 
haPPened-it may be important from the 
Member's point of view; I agrec-I do not 
know what I can do; I am so hel pless. 

SHRI SURENDRANATH DWlVEDY; 
It does not happen always. 

11.33 lin. 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE 

FOURTH RlPORT 

SHRI RANDHIR SINGH (Rohtak); 
Sir, I beg to present the Fourth Report of 
the Committee on Absence of Members 
from the Sittings of the House. 

ESTIMATES COMMITTEE 

FORTY-EI'GHTH REPORT 

SHRI P. VENKATASUBBAIAH(!';and-
yal); Sir, I beg to present the Forty-eighth 
Report of the Estimates Committee on the 
Ministry of Petroleum and Ch,'micals-· 
Petro-Chemicals. 

1l.33! II1'II. 
BUSINESS OF THE HOUSE 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH); 
Sir, Government Business in Lok Sabha 
during the week commencing 25th March, 
1968, will consist of:-

(I) Consideration of any item of 
Government Business carried OVer 

from today's Order Paper. 

(2) Motion for reference of the Sche-
duled Castes and Scheduled Tribes 
Orders (Amendment) Bill, 1967 to 
a Joint Committee. 

(3) Consideration of a motion for 
reference of the Ba~ king Laws 
(Amendment) Bill, 1967 tll a Select 
Committee. 

(4) Consideration of a motion for 
concurrence for reference of the 
Motor Vehicles (Amendment) BiU. 
1965 to a Joint Committee. 

(5) Consideration of a motion for 
reference of the Contract Labour 
(Regulation and Abolition) Bill, 
1967 to a Select Committee. 

(6) Consideration and passing of the 
Pondicherry (Extension of Laws) 
BiII,1967. 

(7) Further consideration and passing 
of the InsectiCides Bill, 1967, as 
passed by Rajya Sabha. 

(8) Consideration and passing of the 
Civil Defence Bill,1967. 

(9) From 27th March, 1968, the House 
will take up the discussion and 
voting of the Demands for Grants 
under the centrol of-

Ministry of Home Affairs. 
Ministry of Defence. 

(10) Further discussion on motion moved 
by Shri Nath Pai on 28th February, 
1968, regarding Bihar at 6 P.M. 
on Wednesday, the 27th March, 
1968. 

MR. SPEAKER : As to when we should 
diqcuss this motion. we will fix up the time 
again. He has only mentioned the work 
before the House. The allotment of time 
and all that we shall do when we meet again 
in the BAC. 

SHRJ NATH PAl (Rajapur); There was 
no mClltion of the Bihar motion. 

MR. SPEAKER: It was mentioned. 
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SHRI S. M. BANERJEE (Kanpur): Sir, 
t know that they are very short of time 
1 would request you and throuah )'OIl, Sir, 
to the Minister of Parliamentary AI'airs 
to kindly oce that statements on two UI'II'IIt 
matters are made by the Minillers ~d 


